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Date of Decision: 02.12.96
OA 243/96 .
R.K.Farmarthal, Head Clerk in the office of Divizional Failway Manager,
Western Failway, oba Divizion, Vota.

... Applicant

Versus
1. Union of India through  General Managjer, Western Pailway,
Clurchyate, Bomba?. |
2. The Divisional Railway Manager, Western Failway, Tota Divizion,
Kota. )
3. Senicr Divisicnal Feraonnsl Officer, Westovn Failway, Fota
- _Division, Kota.
\ . ... Respondents

CORAM: '
HOIT'ELE MF.GOFAL I'PISHITR,VICE CHAIRMAN

HOW'BLE MRE.O.F.SHARMA ,ADMIIIISTFATIVE MEMRER
For the Applicant ees Mr.Shiv Kumar
For the Pespondents ... Mr.M.Rafiqg

"ORDER
PER HOI'BLE MF.COPAL I'FISHITA, VICE CHATIPMAN

Applicant, R.K.Farmavthalz, haz challenged the impuaned  crder

dated 10.11.9, at Arm.A-1l, in so far as it relates o allotment of Type-—
IT guarter to him. He has praysd for a divection for allotment of Type-
IIT guarter '

&>
2. We have Feard the lzaimed counzel for the parcies.  They have

agreed to this mattzsr bzing dispossd of at the stzge of admission.

3. The applicant iz unquesticrably not enticled to cetain Type-IV
guarter, wnich was allottbzd to and oocupizd b7 hie father, vho has since
retired from service.

4. It is admitted by the respondsnts that the applicant, who is

presently emplcoysd az Head Clerd: in the ofiice of the Divisional Failway

Manager, Iota Eav1sion, Uota, is in facht entiklsd to 2 Type-I1T1 quarter

and he is, thersfors, ﬂgjlleVH] iy the allciment of a gquarter of 3 lover
category to the:oné to which he iz entitled.
5. In the circumstances, we Jdirect the vespondsntz o allot a Type-

Cjﬂbﬁﬁ IIT gquarter -to the applicant in ao rdancz with the applicant's turn.




The applicant hzs alveady been allotitsd a Type-IT quarker, which he is

supposed  to o oooupy on vacating  Type-IV quarter, which is in his
coopation at present.  The applicant is granted on: month's time from
today to vacates Type-IV quartsr, occupisd by him in ordsr o ocoupy Type-

IT guarter allsottsd o him.  The OA stands Jdisposed of zocordingly with

no order as to costs.

Cokoy e -

ARMA ) . (30OPAL FPISHMA)
ADMINISTRATIVE MEMBEER : VICE CHATPMAN



